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MR CHAIRMAN: Okay, thank vou. . .(Interruptions).. Now, Sardar Sukhdev
Singh Dhindsaj. ...(Interruptions)... You must understand, you must conclude by

giving a thrust on your demand. Otherwise, it will not serve the purpose.

Condition of Hindus and Sikhs of Afghanistan residing in India

WER gued g feswn (vuie): dexd we, § anol ud U1 59 U8l 98l
aredl §, 514 U¥ Al pur | g9 19w J sgivifa W1 e @i, o 9gd gugr
AT TR # g5 offl AgiGy, S9d 916 &9 gu oft 9 frd 9 89R1 ua F91
delegation 2Tl aad i Qﬂ?ﬂ, SGPC @ President qﬂi’}l, Delhi Committee @ President
H 91, awgarsie oY, aveled R off @2 a1 9gd & a2 38 9gd o dlld
I B A Wi S 5w W anSl ST ATedl &, 98 U8 © & fegell siv Rl &t
@5 hfirels v &, <11 20 Wid 9 w9l W wdl &, i gaal Rifesmtg 1l fre
el 81 e @i ALl e <) 8, wiifd sar uel W e €l 21 dle g 4 ug
ST T fen 2, 99 faF e Sft T adren o, a1 § 39 gsd 9 4t ardfla awan
5, Made F W) el @war § b as wrow gw H ma gen ¥, df Ued 9| 99
I @7 TR B S ATGA gan o e o 9w T2l =mEan dary 4 Sud g,
qifepreT e 2, 0 S 21 sufev swer o 8l vd Frerd w%, 39 dFl @
forw, ST @8l u¥ 3+ arsd ©, S9! MW €9 & fou, A9 f9d) & 6 @ g9
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ORAL ANSWERS TO QUESTIONS

MR. CHAIRMAN: Hon. Members, before I go to the Question Hour, there is
a small issue. One of the hon. Members asked, "Why am I not being allowed my
opportunity?" It 1s I who allowed it. The 1ssue that was mentioned and given notice
to me was, "Threat to the ecosystem of Gulf of Mannar. .. (Interruptions)... Then,
there were issues about Jallianwala Bagh and something else. That is why, I have
not allowed. Now, Question Hour ..(/nterruptions)... Zero Hour is over Now, we
will take up the Question Hour. ...(Inferruptions)... Question No. 76 - Dr. K. VP
Ramachandra Rao. ...(Inferruptions)...
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SHRI P BHATTACHARYA: Sir, this time, we did not get an opportunity to

place our views. ...(Interruptions)...

MR. CHAIRMAN: On what issue? ... (Inferruptions)... Dr. K.VP. Ramachandra
Rao. ..(Interruptions)... She will not get an opportunity afterwards. This will be the
line for anybody.

Children forcibly recruited into antisocial armed groups

*76. DR K. VP RAMACHANDRA RAO: Will the Minister of HOME AFFAIRS
be pleased to state:

{a) whether Government's attention has been drawn to the United Nations' recent
report that children in certain States are being forcibly recruited into anti-social armed

groups and are being used to create civil unrest in the country;
(b) if so, the details thereof, and

{c) whether there is any strategy with Government to contain such abuse of
children?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI KIREN RIJIJUY: (a) to (c¢) A Statement is laid on the Table of the House.

Statement

{a) to (c) Yes Sir The Government is aware that some terrorist/extremists groups
in the country forcibly induct children as armed cadres and for other supporting

activities.

‘Police” and “Public Order’ being State subjects, action with respect to maintenance
of law and order lies primarily in the domain of the State Govermments concerned,
who deal with the various issues related to extremists and terrorist activities in the
States. The State Governments initiate legal action on case-by-case basis in such
matters. The Central Government supports the States by providing CAPFs and helping
States to build their capacities to tackle terrorists/extremists groups. Government has
also enacted “Juvenile Justice {Care and Protection of Children) Act, 2015 making

punishable use of children by militant groups or adults for illegal activities.

DR. K. VP RAMACHANDRA RAO: Respected Chairman, Sir, 1 got this
information from the Times of India dated 2nd July, 2018, "Naxalites recruiting kids
in Jharkhand, Chhattisgarh, says UN report”. Sir, my question was based on this
news item. In this background, T would like to know from the Minister the names
of the States from which the Government has received mputs that such activities

are in existence.



Oral Answers [25 July, 2018] to Questions 37

SHRI KIREN RIJIJU: Sir, as far as the inputs and the information, that the
Government has, are concerned, in the Left Wing Extremism States — mainly
Chhattisgarh, Jharkhand, Bihar and some of the neighbouring States — there are
reports that some of the groups take away children or they influence the children
and they use them in their nefarious designs to destabilise the States. So, we have

reports that these naxalites use the children in their all illegal activities.

DR. K. VP RAMACHANDRA RAQ: Sir, though 'police’ and 'public order' are the
State subjects, is the Government of India planning any special State-wise individual
strategy in this regard, or, a uniform strategy for the entire country to tackle the

issue, as it appears a prevailing problem for several States?

SHRI KIREN RIJIIU: Sir, because of the sensitivity of the children involved in
these kinds of illegal activities, the Government has taken various steps, specially
opening up of schools like Kendriya Vidyalayas, Navodaya Vidyalayas in those districts
which are heavily infested with naxalite activities. There are also skill development
activities for the children so that they can be brought in the mainstream through

various activities initiated by the Government.

SHRI MOTILAL VORA: Sir, I would like to know from the Minister about
the United Nation's report, in which they have indicated a number of States where
trafficking of children is going on. I would like to know from the Minister: What
action have they taken and which are those States? Secondly, are you getting any

report from the State Governments on the action taken by them?

SHRI KIREN RIJIIU: Sir, it 1s correct that the United Nations, on 27th June,
2018, had made a reference to India. Though that reference was not a proper report,
it was a situation not on the agenda of the Security Council. So, it was a reference
which was made against India. Our position is that there is no armed conflict within
India. There are some illegal outfits which are carrying out activities against India
involving children, but we do not accept the fact that there is an armed conflict
within India. So, we objected to this particular reference by the United Nations that
there is armed conflict in India as in the case of some of the countries where civil
unrest 1s going on. At the same time, as regards the information sought by the hon.
Member, I would like to inform that besides naxalites, the Left Wing Extremists,
we have the documents and information, which vou also mentioned, that there are

terrorist organisations, Jaish-e-Mohammad and Hizbul Mujahideen, which have also
used children.
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National Policy on Bio fuels

¥77. SHRI ANAND SHARMA: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

{a) whether Government has approved a National Policy on Bio-fuels for using

foodgrains to produce ethanol;



